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(vi) coo for investigation into recent 
fires at Dhampur open cast coal mine, 
Sahedol District, Madhya Pradesh 
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(vii) Direct Rai) Link needed between 
TaJcber and SambaJpur, Orissa. 

SHRI RASABEHARI BEHE RA 
(Kalabandi) : An improved direct R ai1Link 
between the Ea tern and We tern parts 
of the State of Ori sa is a crying need of 
the day from the view of sic io-economic 
benefits. Movements of the mineral 
resource and ther raw materials suffer 
due to lack of adcqu<t te direct rail com-
munication between thi region and 
other pa~·ts of Orissa.' 

The Government of Orissa has been 
urging the Railway Minister to Cons" 
truct a direct rail link betwe n Samba)-
pur and Tal 'her. This new rail link 
w(,uld 0) open a cry ri h hinte r land for 
the. Paradee p P rt. Simultaneously re-
ducing th e <Ii tanc bet ween Bhubane-
swar and Sambalpur by 470 Km. (ij) 
connect · R urkela-Bhilai and Raipur 
indu tria l belt with Paraoeep, (iii) serve 
a a direct route betwe n the Alumina 

.omplex at K ra put and the smelter at 
Talcher, and (iv) g ive ea y access of 
the Talcher Coalfields wh e estimated 
re erve is 38,000 mt. 

The Nat ional Transp rt P Hey 
Committee in their report have very ri-
ghtlyempha ized the role of raj} links 
in creating new growth eentr s. 

A new line connecting Talcher to 
arnbalpur win r due the di tance from 
uttack and Bhubane wer to Delhi ub-

stantiaJ1y and at the amc time relieve 
c nge tion on , aturated section betwe n 

uttaek and harngpu r t Tatanagar. 

In j \ f thi, demand that im-
mediate tcps sh uld b tak n for the 
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construction of a rail link between Tal-
cher and Sambalpur. 

(viii) Need to Check Spurt in thc 
Prices and to ensure its 
Regular Supp 1y 

SHRI ARUN KUMAR NEHRU 
(Rae BareH ) : Disproportionate ri e 
in tea prices recorded during the last six 
months is causing concern to the consu-
mer. According to available infor-
mation, despite the smart recovery in tea 
production, particularly in North India, 
there has been a decline in th quantum 
of offerings at the Calcutta a'ld Siliguri 
auctions. Available figures indicdtc that 
sale through the Calcutta auctions was 
almost 25 million kilograms lower till 15 
November this year against the corres-
ponding period in 1982. Similar is the 
case with Siliguri . l would urge upon 
the Government to check the spurt in 
tea prices and to ensure that there i 
enough tea to go around during January-
April, a traditional ly lean period, in 
term f production in North-East 
India. 

THE MINISTER OF PARLIA-
MENTAR Y AFFAIRS, SPORTS AND 
WORKS AND HOUSING (SHRI BUTA 
SINGH) : Sir, I just want to make a 
humble suggestion that today there is 
Legislative Business mentioned in the 
List of Business. It will be po sible only 
if you kindly permit us to sit through 
Lunch. Then we will be able to pass 
this BilL. 

MR. DEPUTY-SPEAKER : To 
su pend Lunch. Because we are going 
to take up at 2 O'Clock -- that is what he 
says, the Internati nat situation, he wants 
to complete this Bill. 

PROF. MADHU DANDAVATE 
(Rajapur): Sir, don't su pend lunch. 
Suspend KUllch H ur. 

MR. DEPUTY -SPEAKER: Ye , he 
wants u pension of Lunch Hour. If 
you want to take lUDch, you can go even 
to th Mini ter's place. 

DR. SUBRAMANIAM SWAMY 
(Bombay North Ea t) : This is the direc-
tjon of the Deputy-Speaker. 

(Interruptions) 

MR. DEPUTY- PEAKER: Is it 
the pleasure of the Hue that we suspend 
Lunch Hour? 

SEVERAL HON. MEMBERS 
Yes. 

MR. DEPUTY-SPEAKER· : Yes, 
it is agreed, there is no Lunch Hour. 
Now, Statement by the Minister, Shri 
K P. Singh Deo 

(Jl1terrupJiOIlS) 

1:'.15 hr . 

ST A TEMENT R : ARREST OF 
CERTAIN DEFEN S RVICES 
OFFICERS IN CONNE TIONS WITH 
SUSPECTED ESPIONAG AC IVITIES 

THE MINISTER 0 STATE IN 
THE MINISTRY 0 D FENCE (SHRI 
K.P. SINGP DbO): Mr. Speaker, 
Sri, Of! information furnished by an 
Air orCe Officer with the high en e 

f duty and patrio tism, that he had been 
approached to furnish certain classified 
information for a consideration, investi-
gati ns were carried out which Jed to the 
arrest of s me pe rsons. A case uls 
3/519 of the Official . ecrets Act bas boen 
regi tered by the Delhi Police and is 
under investigati n. Investigations so 
far have led to the arre t of one Air 
Vice Marshal K .H. Larkins (Retired), hi 
elder brother Major G eneral F.D. 
Larkins (Retired), onc Ll. olond Ja bir 
Singh (Retired) and one Shri Jaspal Singh 
Gill. 

I would like to a ' sure the Hou 
that steps have been immediately taken 
to prevent leakage of any clas ified 
information. 

ince inve tigation are still in pro-
gre s, [ would roque t the -honourabl 
Member to b ar with me and n t eck 


